69 Written Answers ASADHA 15 1899 (SAKA) Written Answers 70

fe g WY g fear fe AwaoaTEY
fagroomia af=gt qur swafugt &
aHe 9X wgavfagEs  fawe fe
g afz & feam & ured #) @rex qar
Arwaifas gfrar F wor a9 £ o5y
(9T A% ¥ § 1 aAfas dfeql
rqr  sfyafur gwsal ¥ =far &
geafraa faforse ga=71 g A NG
T R gE AT ANl ¥ qEdA X &

€ et )

Criteria for declaring Backwarg
Districts

2664. SHRI R. D. GATTANI:
Will the Minister of INDUSTRY be
pleased to state:

(a) the criteria for declaring “back-
ward districts” in the States for enti-
tlement for subsidies and concession:

(b) whether Government are aware
that in Rajasthan some of the really
backward districts have been left out
in preference to advanced districts and
hence the really “backward districts”
(Jaisalmer, Jalore, Barmer, Pali, Na-
gaur) are nof making any progress in
the industrial field;.and

(c) whnther Government are consi-
dering to revise the criteria so that
really beckward districts are given
-preference to prosperous and advanc-
ed districts?.

THE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA): (a) to
(c). .The Planning Commission have
fixed the following criteria for identi-
tying “Backward districts” for entitle-
ment of subsxdles and concessions:

CeG) It must be an economically
and industrially backward
district which possesses the
minimum infra-structure faci-
lities essential for industrial
development.

.. 2. In order to identify the districts
falling under the aforesaid category,

e -
ST W,

the following guidelines have been
suggested:

(i) Per capita foodgrains/com-
mercial crops production
depending on whether the dis-
trict is vredominantly a rro-
ducer of foodgrains/~ash
crops. (For inter-district
comparisons conversion rates
between foodgrains and com=
mercial crops may be ceter-
mined by the State Govern-
ment on 5 pre-determined
basis where necassary).

(ii) Ratio of population to agri-
cultural workers.

(iif) Per capita industrial output
(gross).

(iv) Number of factory employees
per lakh of population or al-
ternatively number of persons
engaged in secondary and
tertiary activities per lakh of
population.

(v) Per capita consumption of
electricity.

(vi) Length of surfaced roads in
relation to population or 1ail-

~ Wway mileage in relation to
population.

(vii) Only those districts with in-
dices well below the State
average may be selected for
suitable incentives from
financial institutions.

The above Criteria were circulated
by the Planning Commision to all the
State Governments/Union Territories
for adoption as guidelines with the
request to furnish their recommen-
dations for identifying districts as
industrially backward for purposes of
concessional finance. Out of the dis-
tricts so identified, 6 distrits/areas in
backward States and 3 districts/areas
in other States were also identified
for grant of investment subsidy.
There is no proposal to revise these
criteria for the present.
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"On the recommendations of the
State Government the Planning Com-
mission have declared Alwar, Bans-

wara, Barmer, Bhilwara, Churu,
Durgarpur, Jaisalmer, Jalore, Jun-
jhunu. Jhalawar, Jodhpur, Nagaur,

Silkar, Sirohi, Tonk and Udaipur as
backward for concesstional finance and
Alwar, Jodhpur, Bhilwara, Churu,
Nagaur and Udaipur district as eli-
gible for investment subsidy.

Power Consumption

2665. SHRI SHYAMAFRASANNA
BHATTACHARYYA . Will the Minis-
ter of ENERGY be pleased to state
the percentage of power consumption
by the private sector as well gs by
the public sector, separately in the
country?

THE MINISTER OF ENERGY (SHR}]
P. RAMACHANDRAN): The State
Electricity Boards and other electric
supply undertakings supply energy to
different types of consumerg such as
domestic, commercial, industrial,
agricultural etc., and details of sales,
connected load, etc. are maintained
under these classifications. Therefore,
details of power consumption classi-
fied public sector and private sector
wise separately are not readily avail-
able with the State Electricity Boards
and other electric supply undertak-
ings.

Computer Technology in India

2666. SHRI S. D. SOMASUN-
DARAM: Will the Minister of ELEC-
TRONICS be pleased to state:

(a) the present position regarding
use of computer technology in India;

(b) whether the potentialities of the
technology for making an effective
break-through in the problems of pro-
duction, distribution, etc. have been
studied;

(c) if so, with what results; and
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(d) whether Governmen: propose 1o
encourage a phased application of the
technolegy without causing serious
imbalances in Lhe employment posi-
tion?

THE PRIME MINISTER (SHRI
MORARJI DESA]I): (a) to (d). Com-
puter technology is being made use
of extensively and jncreasingly for
R&D, encgineering design, resource
utlisation, production planning, re-
gional planning, higher level comou-
ter training and commercial appli-
cations contributing to efficient
management. The muin sectors of
application of computers are: agricul-
ture and food; meteorology; defence;
water resources; oil exploration,
energy; education and research, space
applications, engineering design,
steel, transport and communication,
industrial production planning, crime
detection, management information
system for decision making, ship
building, planning, software genera-
tion and sofiware exports.

The Department of Electronics have
studied the development-catalysing
applications of computer technology
in planning production distribution
etc., a start has been made in this area
of application at various locations in
the country. As a result of the studies,
applications of computers: to increase
industrial production, particularly
through process control. for efficient
use of scarce resources; quality im-
provement, for production planning
and inventory control, and in market-
ing and distribution, have been pro-
moted. Several key sectors have
been given priority and  such
applications in those sectors are being
encouraged. These sectors are oil,
manufacturing industry, defence etc.

Proposals for the import and uti-
lization of computers are cleared by
the Department of Electronics only
after examination of the detailed justi-
fication for each prnposed application
put up by the user. Clearances are
given for the utilisation of cown-
puters in such areas as those meet-
ing the needs of naticnal secu-
rity, export-oriented production,
high technology areas, more efficient





